
                                                                                           (Through Video Conferencing) 

$~12 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CRL.M.C. 6222/2019 & CRL.M.A. 41838/2019 

 BASHARAT ALI      ..... Petitioner 

    Through: Mr. Shivam Sharma, Advocate. 

 

    versus 

 

 AARTI TIKOO      ..... Respondent 

    Through: Mr. Mukesh Sharma, Advocate. 

 

 CORAM: 

 HON'BLE MS. JUSTICE ANU MALHOTRA 

   O R D E R 

%   23.02.2021 

 

 Re-notify for 06.04.2021. 

 

 

 

        ANU MALHOTRA, J 

 

 

FEBRUARY 23, 2021 

ha  

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 14/06/2025 at 02:52:15


